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53 Written Answers

THE MINISTER OF STEEL AND
MINES (SHRI K. D. MALAVIYA): (a)
and (b) After take over of the manage-
ment of the Indian Iron and Steel Co., the
Security Organisation at their Burnpur
Works has been adequately strengthened
for, among other things, ensuring proper
safeguard of plant and equipment and pro-
viding effective arrangement against pilfer-
age of material. This has had a salutory
effect. It is difficult to precisely compute
the loss of property as a result of petty

thefts.
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1[Rebabilitation of ex-servicemen in the
border areas

*265. SHRI V. K. SAKHLECHA:
SHRI D. K. PATEL:
SHRI O. P. TYAGI:
SHRI PRAKASH VIR SHASTRI:
SHRI B. S. SHEKHAWAT:

Will the Minister of DEFBNCE be
pleased to state:

(a) whether there is any proposal under
Government’s consideration to rehabilitate
the ex-servicemen in the border areas; and

(b) if so, what are the details thereof?]

t[ ] English translation.
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+[THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAIK): (a) Yes, Sir. At present two
schemes for settling ex-servicemen and their
families in Arunachal Pradesh and Great
Nicobar Islands are in hand.

(b) A statement is laid on the Table of
the House.

statement
Andamans and Nicobars

Each family of ex-servicemen resettlied
in Andaman and Nicobar Islands is to be
provided with 11 acres of land which will
consist of 5 acres of flat land for paddy,
S acres of land for plantation and one
acre of homestead land. Each settler is in
addition entitled to the following assistance
for rehababilitation: —

(1) Free transportation from place of
residence to Great Nicobar Islands.

t[ ] English translation.
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(2) Free rations at approved scale for
the first three years.

(3) Grant for house hold equipments.

(4) Grant for purchase of agricultural
tools, implements and livestocks.

(5) Grant for seeds, fertilizers pesticides
etc,

(6) Grant for construction of house,

200 ex-servicemen and their families have
so far been settled in Great Nicobar Is-
land.

Arunachal Pradesh

Each family of ex-servicemen resettled
in Arunachal Pradesh is allotted 10 standard
acres of land for agricultural purposes and
one acre of land for homestead and
kitchen garden. They are also entitled to
the following additional resettlement assis-
tance:—

(1) Free transportation from place of
residence to the site.

(2) Rations at approved scale for the
first two years.

(3) Grant for purchasing household
equipments, utensils etc.

(49) Grant for purchase of agricultural
implements, tools, seeds and livestock.

(5) Single room tenements.

Other basic necessities of life such as
water supply, dispensary, school etc. are
also to be provided at the site. 156 ex-
servicemen and their families were induct-
ed in Arunachal Pradesh during 1969-70
under this scheme.]
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